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Rourkeia Stecl Plant:

6. Shri D. C. Sharma: Will the
Min{lzter of Irolh: and Steel be pleased
. 10 state:

a) the number of fe at present.
amélgyed I:m the rkela Steel
Project;

(b) the salaries paid to each class or
category of such employees;

(c) whether there is any discrimi-
nation in the matter of salaries paid to
Indian and foreign nationals in the same
class or category; and

(d) If 50, the reasons therefor? -

Ths Mianister of Heavy Industries
ishﬂ M. M. Shah): (a) One. foreigner
8 employed as Technical Adviser by the
Hindustan Steel (Private) Ltd.
p.iéb) This TFch.nicn.l Adviser is b?n;
a salary of $12,500 per annum free
of income-tax.

(c) Does not arise, as there is only one
post of Technical Adviser in the Project.

(d) Does not arise.
Cement Production

437. Shri Ram Krishan: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the cost per ton of cement manu-
factured in different cement factories,
(factory-wise) ; .

(b) the main reasons for differences
between the cost per ton in different
factories; and

(c) how it compares with the rates
of the cement manufactured in the
Government Cement Factory near Mirza-
pur in Uttar Pradesh?

The Minister of Heavy Industries
(Shri M. M, Shah): () to (c). A state-
ment is laid on the Table of the House.
[See Appendix IV, annexure No. 46).

Floods

438. Shri San H Will the
mu’,m of Irrigation and Power be
pleased to state:

(a) whether it is a fact that the Meteo-
0 rt thD thes 233:1: before

repo ¢ weather itions
the floods in the different systems of Rivers
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The Deputy Minister of .
and Power (Shri Hathi): (m
The Central Water and Power is-
sion did not make any such request to the

Indian' Meteorologioal De‘g:mm The
weather reports (actual conditions)
ﬁ’ gaoznmb collected and published every

epartment. ese  repofts
inéudi a forecast of rainfall during the
next 24 or 48 hours in the different areas.

Although the reports are not given oy river
baaim,shthcy cover the ent?re country,
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Refugee Colonies

1. Shri Dasaratha Deb: Wil
thc‘l‘\'/l.inister of Rehabilitation be pleased

to state:
whether s of land have
beel(:a)uken ove.rny b:?ht Government from
the local le to establish refugee
Kalachhari,

colonies in Khala,
Manik Bhander, Methir Mian and Basan
Chhar, under Kamalpur Division in
Tripura;
if hether compensation

in )c:mwéuwﬁvm tonﬁyw mle whose
land has been acquired;

() if not, the reasons thereof ?





